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(c) No Sir, the then Minister of In-
dustry had only stated that the matter
was under consideration.

(d) As the decisicn was taken by the
Government in the interest of efficient
implementation of the varicus projets,
the question of any enquiry does not
arise,

Substitution of Furnace Oil with
Coal

*764. SHRI PRADYUMNA BAL:
Will the Minister of ENERGY be
pleased to state:

(a) whether the efforts of textile mills
to substitute furnace il with coal have
not made any progress;

(b) reascns for the sicw progress in
oil substitution; and

(c) reaction of Gevernment thereto
and efforts being made to ensure specdy
substitution of  ¢il with coal?

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN) (2) With
the increase in production of coal and
the easy availability of rail movement
facilities, Some progress has been
achieved in the substitution ot furnzce
oil by coal in the textile industry. In
1975~76, feur muilis had switched cver
from furnace ¢il to ¢ al and i 1976-77
this number rcse to 14.

(b) The rate of progress of switch
over from  furnace ¢ il to ceal hos beer
somewhat slow owing to the folk wing
factors: i .

(i) Laws relating to atmospheric pol-
lution.

(ii) The substantial investment ree
quired for change over to  mecha-
nical firing and installation of dust
collection devices to keep air pi 1-
fution within permistible levels.

(i) ‘The long delivery peticd fer equip-
ment required fi r ¢ nversicn and
for new c-al-fired beilers,

(3] The lack of space for storage of coal
by textile mills locuted in conges-
ted areas.

) The need to find outlets for the
consumption of swrplus LSHS, par-
ticularly in Western India,

(c) The follcwing steps have been
undertaken to rem ve the constrrints
encountered in substitation of furnace
oil by coal:
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(1) At the request of the Depsrtment
of Cral a Werking Group hes been
set up by Gevernment < f Mahe-
rashtra to carry out a detailed exe~
mination « f the permissible levels« f
atmospheric p llution,

(2) Data has been collected ¢n the re
quirement of funds f r switch « ver
of b ilers from fuel il to coal and
the mattcr is being teken up  with
the financialinstitutions is c1der to
make funds available to units
willing te ¢ nvert to ¢ual.

(3) A scheme has been drawn up for
operation « f suitable coel Cumps in
the vicinity of textiles mills to « ver-
come the problems cf shortage of
Stc rage space.

(4) Attempts are being mede to identify
the engineering firms who wruld
be in a psiticn to underttke the
cenversicn «f beilers fiom ¢ il firing
to ccal firing on a turn-key batis.

Survey for Development of Industries.
in Assam

+765. SHRIMATI RENUKA DEVI
BARKATAKI : Will the Minister «t
INDUSTRY be pleased to state:

(a) whether any survey hs§ been
conducted to accerd priciity to the de-
velepment < f industries in the b ckw:rd
ang tribal (pleins & hills) are: s « f Assam;
an

(b) whether the Stite Government hes
Sent any recommendstion ab ut issuing
Bicences and letters « f intent for setting
up industries in those areas?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES) (2)
Yes Sir. Industrial p« tentiality surveyvs
of areas of Assam have becn c nducted
by wvarious organisaticns e.g.  Smelt
Industries Devek pment  Organisetic n,
Industrial Devel pment B:nk ¢f India.
Nationat Industrial Devel pment Ccr-
poration, ctc.

(b) The State Government rect m~
mended 68 cases for issue cf licences
and Ietters of intent frr setting up indus-
tries in backward and tribs} aress in
Assam since 1970 to 1977 (upte June),
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